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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ASTEN PROPERTIES AND DEVELOPERS PRIVATE LIMITED OPERATING IN REAL ESTATE

INDUSTRY AT KOCHI, KERALA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

Relevant Particulars

1. |Name of the corporate debtor along with PAN/ ASTEN PROPERTIES AND DEVELOPERS PRIVATE
CIN/ LLP No. LIMITED CIN: U45200KL2011PTC027422
2. |Address of the registered office 28, 2nd Floor, Asten NH Bye Pass, Opposite Spices
Board, Ernakulam, Vennala P O, Kerala, India, 682028
Note: As of now there is no office in the above
address.
3. |URL of website Nil
4. |Details of place where majority of fixed assets are | At one locations in Kanjirappally, (Ponkunnam
located -Kanjirappally Road), Kottayam District, Kerala.
5. |Installed capacity of main products/ services Business of real estate Developer, Builders, and
Contractor, hence installed capacity not applicable.
6. |Quantity and value of main products/ services sold | Rs. Nil, as per the latest Audited Financials no

in last financial year

revenue has been reported (Financial year 2020-21)

7. |Number of employees/ workmen

2 (Excluding Directors)

8. |Further details including last available financial

statements (with schedules) of two years, lists of
creditors are available at URL:

Details can be sought by emailing at
astprocirp@gmail.com

9. |Eligibility for resolution applicants under section | Details can be sought by emailing at
25(2)(h) of the Code is available at URL: astprocirp@gmail.com
10.|Last date for receipt of expression of interest 27/08/2024
11.|Date of issue of provisional list of prospective
resolution applicants 06109/2024
12.|Last date for submission of objections to 11/09/2024
provisional list
13.|Date of issue of final list of prospective resolution
applicants 21/09/2024
14.|Date of issue of information memorandum,
evaluation matrix and request for resolution plans | 26/09/2024
to prospective resolution applicants
15.|Last date for submission of resolution plans 26/10/2024
16.{Process email id to submit EOI astprocirp@gmail.com

For Aste perties and Developérs Pri

Sd- - - —

Rajendran AR, Resolution Professional

(Reg. No. IBBI/IPA-001/IP-P01748/2019-2020/12717)
Agasti & Associates, Chartered Accountants,

1st Floor, CNRWA-6, Cherupushpam Lane
Kadavanthra, Kochi - 682 2020

Date: 12.08.2024,
Place: Cochin

imited (under CIRP)
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